
Page | 1 
 

THE GAUHATI HIGH COURT AT GUWAHATI 
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH) 

 
N  O  T  I  F  I  C  A  T  I  O  N  

Dated- Guwahati, the 10th June, 2025 
 
NO.HC.VII-11/2024/4030/A #### On the recommendation of the Judicial 

Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct the 

Nazarat and Process Server of the district Court of Assam to participate in the 

“Refresher Programme for Court Staff & N-Step Training 

(ECT_8_2025)” scheduled to be held on 18-06-2025 from 03:30 P.M. to 

04:30 P.M. in their respective district courts. 

 
NO.HC-VII-11/2024/4031/A  #### On the recommendation of the Judicial 

Academy, Assam, the Hon'ble Gauhati High Court has been pleased to nominate 

the Master Trainer Systems Officers/Master Trainer Systems Assistant, 

as Resource Persons to conduct the “Refresher Programme for Court 

Staff & N-Step Training (ECT_8_2025)” to be held on 18-06-2025 from 

03:30 P.M. to 04:30 P.M. in their respective district courts. 

By Order, 
Sd/- S. Dhar 

REGISTRAR (JUDICIAL) 
Memo No.HC.VII-11/2024/4032/A                       Dated 10-06-2025  
Copy forward for information and necessary action to: 

1. The Member (Human Resource), e-Committee, Supreme Court of India, 

New Delhi. 

2. The L.R.-cum-Commissioner & Secretary to the Govt. of Assam, Judicial 

Department, Dispur, Guwahati, Assam. 

3. The Registrar (Admin./Vigilance), Gauhati High Court, Guwahati. 

4. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice(Acting), 

Gauhati High Court, Guwahati. 

5. The District & Sessions Judge, 

Bajali / Baksa / Barpeta / Bongaigaon / Biswanath / Cachar / Charaideo / 

Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao / 

Goalpara / Golaghat / Hailakandi / Hojai / Jorhat / Kamrup (M) / Kamrup 

/ Karbi Anglong / Kokrajhar / Lakhimpur / Majuli / Morigaon / Nagaon / 








